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ORDER 

 

In the light of Public Interest Litigation No. 49/2012 filed in the High Court of Uttarakhand, 

Nainital in the operation of Kedarnath Yatra System, a meeting was called on 04.12.2012, in 

connection with the arrangements and other basic facilities of the Kedarnath area, under the 

chairmanship of the Chief Secretary, Government of Uttarakhand, Dehradun. In pursuance of 

the instructions given in point number 2 (3) in the meeting organised by the Chief Secretary, it 

was informed by the Additional Secretary, Tourism Department that an Act is being proposed 

by the Tourism Department for Yatra arrangements, in which the formation of Authorities (Shri 

Kedarnath Development and Management Authority) (SKEDMA) is proposed. As per the 

directions given in Additional Secretary/Additional Chief Executive Officer’s Uttarakhand 

Tourism Development Council letter no. 311/2-7-27/2013 and as per the decision taken in the 

Proposal No. 1 and 2 of the meeting held on 07.05.2013 in Zila Panchayat Rudraprayag and 

keeping in view public interest, all Yatra related operations from Gaurikund to Kedarnath 

including operation of horses-mules, prepaid counter and sanitation, which were earlier 

operated by the Zila Panchayat, Rudraprayag, are transferred from Zila Panchayat Rudraprayag 

to the District Tourism Development Officer (Chief Development Officer) under the District 

Administration, Rudraprayag. 

  

In a meeting held on 4.12.2012, presided by the Chief Secretary, Government of Uttarakhand, 

Dehradun, in connection with the sanitation and basic facilities of Kedarnath area, it was 

informed by the Chief Secretary that at present, the Zila Panchayat, Rudraprayag controls the 

licence regime for horses. The said responsibilities are not being discharged properly by the 

Zila Panchayat, due to which the problem is getting worse. The licensing regime of horses will 

be controlled through the Authority proposed by the Tourism Department. Therefore, until such 

Authority, Shri Kedarnath Development and Management Authority (SKEDMA) is 

constituted, the Yatra arrangements of Shri Kedarnath Dham will be under the supervision of 

the Chief Development Officer, Rudraprayag and District Adventure Sports Officer, 

Rudraprayag, subordinate to the District Administration. 

  

The Additional Chief Officer, Zila Panchayat, Rudraprayag is directed to ensure that at present, 

all the records and funds related to the Yatra arrangements are handed over to the District 

Tourism Development Officer (Chief Development Officer), Rudraprayag. For the 

management of the finances of the above Yatra arrangements, a joint account will be opened 

in a nationalised bank in the name of District Tourism Development Officer, Rudraprayag 

(Chief Development Officer) and District Adventure Sports Officer, Rudraprayag, which will 

be operated with the joint signatures of both the above officers. A committee comprising of the 

following officers to take financial decisions – 

 

1- Chief Development Officer, Rudraprayag. 

2- District Development Officer, Rudraprayag. 

3- Senior Treasurer, Rudraprayag. 

  

(Dr. Neeraj Khairwal) 

 I.A.S.  

District Magistrate, Rudraprayag 

  

Office of the District Magistrate, Rudraprayag 

  

Letter No. 88 /16-8(2012-13)                                                             Date 09 May, 2013 
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Copy- Sent to the following for information and necessary action. 

  

Chief Secretary, Government of Uttarakhand, Dehradun. 

Principal Secretary, Tourism, Government of Uttarakhand, Dehradun. 

Commissioner, Garhwal Mandal, Pauri. 

Additional Secretary, Tourism / Additional Chief Executive Officer, Uttarakhand Tourism 

Development Council, Uttarakhand, Dehradun. 

Chief Development Officer, Rudraprayag/District Development Officer, Rudraprayag. 

District Adventure Sports Officer, Rudraprayag. 

Additional Chief Officer, Zila Panchayat, Rudraprayag. 
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Particulars of expenses made in the year 2021-22 under the ‘Management’ head  

S. No. Description of Work Amount Spent 

1.  Honorarium to personnel of Yatra Cell. 7,36,140.00 

2.  Expenses on flex-board/banner established on the Yatra route. 3,05,266.00 

3.  Publishing of advertisement for invitation of tender. 34,476.00 

4.  Purchase of sim card for Sector Officers. 16,800.00 

5.  Allocation to Police Department for barrier on yatra route.  2,00,000.00 

6.  Purchase of firewood for the Yatra route. 4,46,767.00 

7.  Arrangement of Sodium Hypochloride for the yatra route 

keeping in mind COVID 19. 

29,760.00 

8.  S.P.S Daak ticket for Yatra Cell. 2,000.00 

9.  Miscellaneous expenses for management of Yatra. 59,600.00 

10.  Stationary for Yatra Cell and Stationary for Sector Officers 

deputed on the Yatra. 

17,604.00 

11.  Expenses for Internet lease line for wifi facility on the Yatra 

route. 

2,74,629.00 

12.  Management of boarding and lodging for personnel sent to 

Yatra marg for inspection. 

15,776.00 

13.  Operation of Prepaid counters for horses-mules. 16,24,384.00 

14.  Materials for Sector Officers deputed at Yatra route.  51,228.00 

 Total Expenditure 38,14,430.00 

 

 

Particulars of Income in the year 2021-22 under the ‘Management’ head  

S. No. Description of Work Amount Received 

1.  Total amount received from the prepaid counter for horses-

mules. 
88,52,100.00 
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Particulars of expenses made in the year 2022-23 under the ‘Management’ head 

S. No. Description of Work Amount Allocated  Amount Released 

1.  Honorarium to personnel of Yatra Cell. 2,05,200.00 2,05,200.00 

2.  Establishment of solar water heaters to provide warm 

water to horses-mules on the Yatra route.  

22,800.00 22,800.00 

3.  Repair of huts at Gaurikund (for residential facility 

for veterinarians and veterinary centres). 

8,09,000.00 6,06,750.00 

4.  Repair of two rooms near transport checkpost, Son 

Prayag (boarding facility for the personnel of Animal 

Husbandry Department) 

47,500.00 35,625.00 

5.  Purchase of Medicines for treatment of horses-mules 

operated on Yatra route. 

5,50,000.00 4,87,500.00 

6.  Construction of Resting shed for horses-mules at 

Gaurikund Ghoda Padav. 

33,90,000.00 25,42,500.00 

7.  Residential facility for veterinarians for treatment of 

horses-mules on Yatra route.  

6,00,000.00 - 

8.  Proper arrangement of Mule Task Force.  17,10,000.00 - 

9.  Repair of Prepaid counter for recovery of prescribed 

fee for horses-mules used on the track. 

4,00,000.00 3,00,000.00 

10.  Establishment of solar street lights for pedestrian path 

for horses-mules at Gaurikund, Munkatia. 

4,32,000.00 3,24,000.00 

11.  Establishment of street lights for use on the Yatra 

route for horses-mules. 

6,97,197.00 5,22,898.00 

12.  Residential arrangement for personnel of Animal 

Husbandry Department in previous year- 2021. 

24,500.00 24,500.00 

13.  Residential facility for Sector Officers. 66,500.00 66,500.00 

14.  Expenses on flex-board/banner established on the 

Yatra route. 

3,65,477.00 3,65,477.00 

15.  Expenses for infrastructural facilities and materials 

for personnel deployed by the Police Department.  

10,00,000.00 10,00,000.00 

16.  Arrangement for food for pilgrims in the event of a 

disaster. 

94,500.00 94,500.00 

17.  Publishing of advertisement for invitation of tender. 57,879.00 57,879.00 

18.  Purchase of sim keeping in mind the Yatra.  1,100.00 1,100.00 
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19.  Purchase of firewood for the Yatra route. 3,69,281.00 3,69,281.00 

20.  Arrangement of cleanliness on Yatra route.  2,12,544.00 2,12,544.00 

21.  Miscellaneous expenses for management of Yatra. 89,566.00 89,566.00 

 Total- 1,11,45,044.00 73,28,620.00 

 

Particulars of Income in the year 2022-23 under the ‘Management’ head 

 

S. No. Description of Work Amount Received 

1.  Amount received from the prepaid counter for horses-mules. 4,50,00,000.00 
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